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[Pursiant fo rile 30 the Companies [Pursvant to rule 30 the Companies
{incorporation) Rules, 2014] {Incorporalion) Rules, 2014]
Advertisement ta be published in the Advertisement to be published in the
newspaper for change of Registered newspaper for change of Registered
Office of the Company irom one stale to Dffice of the Company from one sfale to
another anather
Before the Regional Director, Before the Regional Director,
Southeast Region, Hyderabad Southeast Reglon, Hyderabad

In tha matter of the Comganies Act, 2013,
section 13 (4) of Companies Act, 2013 and
Rule 30 [5) (a) of the Companies
{Incorporation) Rules, 2014
AND
In the malter of PERLA HYDRD POWER
PRIVATE LIMITED, CIN:
U401 0T KAZO09PTCOS0152 having its
Registerad Office at Mo. 86, 4th A Cross, 3rd
Main, Dollars Colony, RMY, Znd Stage,
Bangalore, Kamataka - 560 094, India:
... Petitioner
Motice 15 hereby given to the General Public
that the company proposes [0 maks
application to the Central Government undar
Section 13 of the Companies Act 2013
seaking confirmation of aleration of the
Memorandum of Association of the Company
in ferms of the special resolufion passed a
the Extra Ordinary General Meeting hedd an
215t January, 2026 to enabie the Comipany to
change its Registered Dffice from the "State
of karnataks™ {o the "State of Telzangana”,
Any persan, whose interest Is likely 1o be
affected by the saéd Shifting of Repgisierad
Office of the Company from the State of
Karmataka o the State of Telangana, may
deliver gither on MCA portal
{(www.mca.gov.in) by filling investar
complaing form or cause 1o be delivered or
send by registered post of hisher objections
supporied by an affidavit stating the nature of
hisfher interest and grounds of opposiiion 1o
the Regional Director at the office of Regional
Diractor, 3rd Hoor, Corporate Bhawan,
Bandlaguda, Nagode, Tattmnnaram Village,
Hayat Magar Mandal, Banga Reddy District,
Hyderabad - 500 066, Telangana, within
tourteen days from the date of publication of
thiz natice with a copy 1o the applicam
company ak its registered office at the
address menfioned below:
Registered Office: MNo. 66, 41h A Cross, 3nd
Main, Dollars Colony, RMV. 2nd Stage,
Bangalare, Kamataka - 560094, India.
By Ordar of the Board
Faor Perla Hydro Power Private Limited
2
Raju Satyanarayana Valsavaya

Date: 24.01.2026 . Director
Place: Bangalors  DIN: 10110737

In the matter of the Companies Act, 2013,
Section 13 {4} of Companies Act, 2013 and
Rule 30 (5) {a) of the Companies
[Incorporation) Rules, 2014
AND
In the matier of JASPER ENERGY PRIVATE
LIMITED, CIM: (40709KA2003PTCO32391
having its Repistered Office at Prastige
Khoday Tower, Municipal Mo. 5 (0ld Ho 3 &
5}, Ground Hoor, Cubban Road, Karnataka,
Bangalore - 560007, India;
... Pelitioner
Modice i hereby given to the General Public
that the company proposes fo make
application 1o the Gendral Governrment undar
section 13 of the Companies Act, 2013
seeking confirmation of aMteration of the
Memorandum of Assockation of the GCompany
in terms of the special resolufion passed at
the Extra Ordinary Generad Mesting held on
21stJanuary, 2026 (o anabls the company 1o
change itz Registered Office from the "State
of Karnataka® 1o the "State of Telangana”,
Any person, whose interest is lkely 1o be
affected by the szid Shifting of Regisiened
Offica of the Company fram the State of
Karnatakz o the Stete of Telangana, may
daliver either on MGE portal
(wew.mea.gav.in) by filling investar
complaint form or cause to be delivered or
send by registerad post of hisMar objectiong
supported by an affidavit stating the nature of
his/her interest and grounds of opposiion fo
the Regional Director a1 the office of Regional
Director, 3rd Floor, Corporate Bhawan,
Bandiaguda, Nagole, Tattiannaram Village,
Hayat Magar Mandal, Ranga Reddy Disirict,
Hyderabad - 500 068, Telangana, within
tourtaen days from the date of publication of
this nofice with a copy to the applicant
company. at its registered office at the
address mentioned below,
Registered Oifice: Prestige Khoday Tower,
Municipal No. & {0 Mo 3 & 5), Ground Figor,
Cubban Road, Karnalaka, Bangalora -
380001, Indiz
By Drder of the Board
For Jagper Energy Private Limited

Sd/-
Venkala Kamala Kumar Vellore

g Diractos
Date: 24.01.2026 ;
Place: Bangalore DIN: 0M932588
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MANAPPURAM HOME FIH.&UHEE LIMITED

FORMERLY MANAPSUIRAM HOME FMAMCE P

CIN : UESRZIKLZMOPLEDZTS

Regd. Off: B/5%6, Patlmsaratiha Budding, Near Sreerama Swami Temple, Chenppu- Thrigrayar Rosd,
Thriprayas, Thriesur, ¥erals 620567
POSSESSION NOTICE (Far Immovabla Property)

Whemeas, the undersigned being the autherized offices of Manappuraen Home Finsece Ltd " MARDFIR "] under the
Securitzsation and Reconstruction of Financal Assets and Enforcerent of Secority intemst *[Aci1 2002 (54 of
2002) and in exercisn af powers comferrod endar section 13012 resd with nde 9 of the sscurity infemst
{Enfercemnent] Raes, 2007 issuid 3 Demard Botice calling upon the borrowurs and co-bormowers to mepay the
arnoury] mertionisd e roticeand Inferest thereon wathin 60 days o the ket of meoepd of the sad notioe. Th
Exor it aring Fardad o fepay ke amsund, nolices bty green ta e borovir and the publicin genaral That the
urctersagran has iakoer Arbuad pos sessann of The property dascribed hevein below ingrcise of powens condemisd on
Femthes wecler spction 1304} of thy said *[Act] fead with robe 9 of the sad ndes. The bormweer o panlookbe aod the
it in gereral 8 hereby caitoned rod bodeal with 1he property and any deabinos with the propertywill be subgect
tothechargaof the ManappuramHome Financa Lidas mentoned hekra for eachof theresgectve properbes

and public In general that the undensi
af the saidictread wilh Rule 8 af tha

g FINANCE

(= Fo WP

BAJA) FINANCE LIMITED

Regiztered Diice © Baja) Fnance Limited. Cfo Bagm) Auto Limited Commplex Mumbal Pune Rioad Akurd] Pume 411035
Branch Add: Bajz Finance Lk, #Nd Floor Baal Fnsers Lid Chirfamant Kamalaka 565125

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, The undersigned being e Authonzed Officer of Baja) Finance Limited (BFL) urder the provisions of the Secuntisation and Recongtruction of Financials
Assats and Erdorcamen of Security Inbansst &, 20003 and in eerciss of powers confamad undar 5ec. 13 12 read with Rule 3 of e Sacurity Infanast (Enforoamant)
Rules, 202 isqued demand by registened post ["Maotice™) calkrg upon the Bomowers
aelics LUs, TACGE) of tha said Actwithe 2 perod of 60 day's (ndm the dabe ol racaipl of the said nofce

The BorewersMorigagors/Guaraniars named below having feiled to repay the seid amourd, nofica i haraby given fo the BomowersMarigagers/Guaraniars
el has taken possassion of the property describad heren balow in exercise of powers confered on me under Sec, 13(4)

urity Imlergst [Enforcament) Bules, 2002, Tha barrowars 1 parlicularand public in genieral am baraby cautionsd not o
deal with the said praparty and my desfing with this property will be subsect 1o the charge of the Bajaj Finance Limied. far the amount menticned harein beiow
alone with irderest (hareon at confracied rade. The borrower's attontion is invited to provisions of sub-section [B) of section 13 of the Act, in respect of
time availahle, to redeam the secured asseis.

Co-horowers mentionsd here under fo regay e amaunt mentioned in lthe

S  Mameof Borrower and - - Dute of Demand | Cate of |
No|  Co-horowariLoan e oF GUcA N 3t 1 tppc. Nt sant & Out.| Actud 4] Loan Accaunt No.MName of the Description of Praperty e o
atusunt nuber) Branch i il Barrawer|s| Mortgagon|s) Guarantor|s) Schaduln of Proparty and
! [Husansab Aflasal Nadaf, | Plt o 26, PanchaytNo. 93978, Proparyl 12-07-2028 | 17-01 Dats of Possassion
Husenhi Husensah Nadat & |No, 151400100200200867 WARD KO D2, “PD idential|  13.10.2025 |
_ ! 1 | LAN: PDESPBL53I65800 Al thal plece and parcel of Residential| 13.10.2025
lrahiresals Allasab Hadat { _|RS Mo 1031, Bantur Viliags, Antur Gram| ~fs. 619931- 1. Gulam Mustala Slo Ameer Jan Rio Wrd No 18 2nd Gross Near Urdy | House. bearing Oid Proparty No.
COROCOLONSA0005004361) Panchayat, Gadag, Dharwad, P.0 Hulkoti, Senool Chowdareddy Pasva Chintamani Chikikaballspur Karnataka 553125 /062157204, Asst. No. 17002 13724, [ Rs. 39,068,060/
E MLAPO024D03%51 / Hubli | Dharwad, Karnataka, P 582205 =) - SRA0S50TRS Email id: kicaula i Property No.15-1-2-226, measuring| (Rupess Thiry
S ST i Al ot Rio, MK, No. T0GTZIST2A ITE no-15.1.1-226 Werd no-15, |16 144018 meiors of Yiend W15 256 | Nine Lakhs Six
by f " 50 80, 0, B, P Tl DR M, na-1a-1-1- . MNQ-1:3, ., ] I 0, |
Place ; HUBL! AOrERC N e, Haripourien Mot Hsce te #29% M.G.Road Block ne-01, Kolar Cross Read, Sonnashetiinal W G, Road Blask 01 Chiniameni Toun' | Thousand Soly

Prarzan ol Babak Securilivs Lirsbed

PUBLIC NOTICE

MOTIGE i hersty given thal fhe bakow mentoned Aulliansed Parsan is na longar afliakad a5 dolhoized

Buthorised Trade

E;u:hanFE
Parsan Mame Marme

Mumibers o

Registration
Authorsed Person

Address of Autherised Parson

Dayananda
Kamalh

Dayaranda
Kamalh

hISE - AFOZ01 BEG14T

Flal Mo L3 20 Kb Eco Ciy Glass
Factory Layeul Kammesandra Man
Foad Ananthnagar Electrons Phasa

2 Bangalore 560100

hﬂliﬂhli";-i-:lraﬂz
ko infarm Koka

Mo =22 43360000, Fax Mo, +22

Fiease noie that sbove manfon Authari=ad Person (4P is no longer associsbad with us. Any Eﬁtﬂ
reencefonh dealing with abowve mention AP should dosa, at el awn nsk. Katak Sacorties Lid, shad nol
such desaling. In css ol army gueres K e iranda o UH cale, Fashans are raqlaesled
Sacurifias Lid. within 15 daws fram tha daba of this nolification, faikng whach il shall ba
deemed that fere exisls no queries aganstthe abova mentioned AF,

k' Hotak Secunties Limined, Registered Office: 27 BKC, G237, G Biock, Bandra Kuria

K bl Cnmﬁﬂa.u. Bandra (E), Murnbsn 400051, CIN: LIS929MH1934PLC 134057, Takaphona

! 132430, Wabsita: www kolak.com § www kolaksecuriies com.

Comeapontence Addresse Infinity IT Park, Bldg. Mo 21, Opp. Fliim Ciby Raad, A K Maidya Mang, Malad
(East}, Muribai S00HIST. Telephone Mo 42656825, SEBI

WSE, BSE, MSE, MCX & NCOEX]), AMFI ARM 1164, P

INHOCO00556. MSOLACDSL: IN-IN-DP-E26-H121.

DEE’-#EﬁEaﬂBﬁ.anmll'kﬁ.cmmnm@Hmww

istration Mo: INZDO0200137 (Membar of
INPLODIOZ258, and Research Analysl
Complance Céfcar Defails: Mr. Hiren Thakiar Call:

b Seorow

2 2 REPCO HOME FINANCE LIMITED

YELAHAMKA BRANCH: Kpb54, 13l Floar, 165 %8 G,
Hear Mew Town Bus Stand, Yelahania New Towr: Bangaiuns - SE0084.

NOTICE TO THE BORROWERS f GUARANTORS
Nolice s 13(7] of Securifisafion and Reconetruchion of Financial Assets and Enforcament of Sacerity Inferast Act, 2002

Both o, Oid No 2T, Mew Mo242 290 Main Boad, 5

Ramackandaapuram, Baagaone-560021, Also

Phivsacal Educalion Teacher, SR Kenger Public

Feel, North bo Sauth 20 Faet. and bounded an E
P 15, South by: Remaining Propertyal She Mo, 14

'Borrower- Mrs R Munna ﬁwi. WII:-.Mr.Ehar-:Iiraﬂ.

Alsa i, MNo.\4, #nd Crass Mear, Salhwa Marayara Swary Temple, Shivepurs. Sehind KTTF,
Malagadaranahalli, Bangalora-500058, Also at, Vankteshwara Eng Warkars, Mo, 1604 151 Main Road,

Malagadarananalll Vilage, Yeshweanthgur Habli, Bangalkre-560058, Guarantors: 1.Mr.R. Vijay Kumar,
Sio.MrRaju. Mo 121, BhiCross, Tih Main, Goatham Magar, Gandhi Nagar, Bangalore-560021, Also at,

ZMr.Pandiyan, Sio MrThendavana, B-T1, 2rd Mein, Herumanthepura, Gandhi Magar, Bangefore-
GAN0GE, Also at, Technician-lll, Sauth Westarn Railway, Bangalona Division-560 023; Demand Motice
Date: 23122025, WPA Date; 2911.2025 Loan AfcNo. 1341860000800 daed 13042011 for
14, 00,0000- was sanchioned under the scheme of Construction of Howsed Flat; Amount Outstanding:
T 7,560,443 with furthar interes from §9.12, 2025 oowards and athar costs thaneon,

DESCRIPTION OF PROPERTY: &4 tat piecs and parcel of Mortham Partion of Prapesty Site

Wo.i4 fermed in Properly Mo32, Khatha Me532, BEMP HKhatha MeB3, Siualed al
Malagadaranalalll Village, Yeshwanthpur Hobli, Bangalore Morth Taluk, Magsuring East o West G0

Co-Borrower: Mr.Chandiran, S.'-:l.hh.ﬁamaswarrr;.'.
rrarnapuranm Mg dra Garden, Bangalone=560021,

at, St Na 4, Ol Kath 5302, New' kitha 13,

Schoal, Mo 19 3rd Man, K5 Town, Bangalone-56,

sist by~ Raad, 'West by: Pt Proparty, Marth by: Site

Az & sacunty for the repaymenl of tha sad loen o

herain above;
Sinca you heve defauliad in repaymant of the kban.

pogsession of 1he sacured assets induding e fich

far sale or rensfer of tha securad asset.

Loan Agreameent and akso criabéd, an equitsbie maorgage by deposil of Be deeds of Iha praperdy detalid

Corpany Baied nalics andar the Ael on above meslioned dates callng upon the above Borrrwens @ Go-
Barmowers  Zuarantars 40 rapay the above oulslanding amount with further intenest and costs Haraon.
Tree nglice sanl ke all of you by Regad. Post, with Ack, Due, W regrel 9 noli 1al you fiave cormiled
defaults in e repavment of loen and commiied senous imequlanties in the operation of tha sccount. Wea
i Clsihid your dccounlas Mon-Perdamming Asged you ank b o pay e arnounl mislioned abonoe,
‘Wa hapaby call upon you, 1o pay e aforeasld amount dus wishin 80 (SIXTY) days fom $he dats of this
niatics; failng whichths Company shal fake over e possession of sedunsd assats morgaged 1o ws under
e porwer condered o as under the Securittzation & Reconsfruction of Financial Aasets end Enforcement
ol Sacunly knterest Acl 2002, wherein the Repto Home Finance Limied, & ampowarad fo beee

awvar e manegement of the secunsd assets, eppoint any person bo manags the secured asssals fram you
A acjuest e abave Sk processds knvars B debd o from you

We draw your attantions ta Sac 13 (B) of e Secuntissfion Act as per which. no further steps shall be
faken for transiar or sala of Fie secuned assal, il tbe dues of the satured craditor logalbear wilh &l costs,
charges and expenaes Incumed by secured creditor ane tendered by you 2% any tme before the dabe fixed

Repco Home Fnance Limited, you have axecuted a

Yo are liable bo pay the addlioral mieres! alse. The

| e franster by sy al lease, assgnment of sale, ke

Date: 24012006

Authorised Officer, Repeo Homa Finance Lid

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of

India {Moluntary Liquidation

Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

HELION ADVISOR

S PRIVATE LIMITED

PARTICULARS

DETAILS

.| NAME OF CORPORATE
PERSON

HELION ADVISORS PRIVATE
LIMITED

.| DATE OF INCORPORATION
OF CORPORATE PERSON

31/03/2006

. |AUTHORITY UNDER WHICH
CORPORATE PERSON 15
INCORPORATED!
REGISTERED

ROC Bangalore

.| CORPORATE IDENTITY
NUMBER / LIMITED LIABILITY
IDENTITY NUMBER OF
CORPORATE PERSON

UG7110KA2006PTC038879

.| ADDRESS OF THE
REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY)
OF CORPORATE PERSON

003, Classique Mansion,
6th Cross, HAL 2nd Stage,
Bangalore — 560008
Kamataka, India.

. | LIGUIDATION
COMMENCEMENT DATE OF
CORPORATE PERSON

January 19, 2026

| NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE
NUMBER AND THE
REGISTRATION NUMBER OF
THE LIQUIDATOR

Srilakshmi Purushotham

IBBI Registration No.: [BBI/IPA-
001/1P-PO0S951,/2017-2018/11571.
Address: No.41, Patalamma Temple
Sireet, Basavanagudi,

Near South End Circle,
Bengaluru-560004, Karnataka, India.

E-mail Id; sri@gurujana.com
Phone: +51 94972380635.

.| LAST DATE FOR
SUBMISSION OF CLAIMS

February 18, 2026

Motice is hereby given that Helion Advisors Private Limited has
commenced voluntary liquidation on January 19, 2026.

The stakeholders of Helion Adv

isors Private Limited are here by

called wpon to submit a proof of their claims, on or before
February 18, 2026, o the liquidator at the address mentioned

against item no. 7.

The financial creditors, if any, shall submit their proof of claims by
electronic means only. All other stakeholders may submit the proof
of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract

penalties,

Date: 22-01-2026
Place: Bengaluru

Sd/- Srilakshmi Purushotham
IBBI Regn. No.: IBEBI/IPA-D01/
IP-PO0951/2017-2018/11571

Karnateks 563

Thapestwara Exin, Chinthamar Town & To, Chethamani Diet. 563114
2. K J C Traders the. Hs Prop, Gulam Mustafa Rio. Katha No 271
Kurutahalli ".-'il-'.a]%a Munaganahalli Hobli Chintamani Taluk Chintamani

5 Conipot B4835017EE Email it kjegulamiEgmail.com
4. Babiha Taj Wio Gulam Mustafa R/o.Ward No 18 2nd Cross Near Lndy
Sciool Chowdareddy Pelve Chintamani Chikikatallapur Kamataka 553125

bounded on Esst by Rosd, West by Site Orily)
belorgs io Dleti Ramanandam, Morh by

Private Property and Souih by Rosd| 23.04.2026 at
presently comes under the mits of city|  y2.00 PM to
conporation Chantarranl Bounded ag- East :

by Road: West by: Sde belongs to Qletl|  12:30 PM

amanandam; Morth by: Privale proparty,

Contacl: 2433501 T8 Email id: kcquismdgmail.com South by: Road
Date: 23.01.2026, Place: Karnataka Far Bajaj Financae Limited, Authorised Officor
A VASTU HOUSING FINANCE CORPORATION LTD el eiuiafiioisi AT SRy il
VHSTU Unit 205 & 204, 2nd Floor, A" Wing, Navhharat Estate, Zakaria Bunder Road, 14| GIREESH H S, Spandana MiOciz5  |All that piece and parcel of he Residential Property beaning|  Symaoic
o 7 Fy Sewri (West), Mumbal 400015, Maharashtra. R C, SHARADAMMAS, . | Rs.1150250 ason [No.493/1, (as per EKhatha Bearing Form No.11B), Property| Possession Taken
AUUSING FINANLE CIN No.: U5922MH2005PLC272501 Snetharegawﬂs as 5, 100ct25  |Unigue  No.152200300110600710, Measuring East fo| on 17/01/2026
DINESHAH West: 6.7056 Meters, and North to South: 10.0584 Meters,
POSSESSION NOTICE HLODGOCO0 146016 totally measuring 6745 Sg. Meters. the Schedule property is
Whereas, The undersigned being the Authossed Officer af Vastu Housng Finance Corporabion Limited under the Securitisation and residential bwilding  consisting of buiding having built up
Reconstruction of Financial Assets and Enforcement of Securty Interest Act, 2002 and in exercise of powers conferred o him under area of 67 45 Square Meters, Siuated at: Haradanahalli
section 13 {12) read with Rule 9 of the Security Interest {Enforcement) Rules 2002, issued a Demand Motice calling upon the bomowers Village, Haradanahalli Grama Panchayath, Safigrama Taluk,
mentioned herain below to repay the amount mentioned in therespective notice within 60 days from the date of raceipt of the said natice. M!!"E"-II'H District, 571604, Morth: Property Belongs 1o
The borrowers having failed to repay the amount, undersignad has taken possession of the property described herein below in exercise Krishnegowda,, South : Passage then House Belongs fo
of powers conferred on me under Section 13(4) ofthe said Act read with Rule 9 of the said rules on the date mentioned below, E'_TE::I'; Easé;ﬂ-ﬁg ?a':'asr.“ 5,1[15 Th;” T’F'E”F beiongs To
The bormewer and guaranior in parbcular and the public i general is heretyy cautioned not to deal with the property and any dealings with , o] _Eﬁt il M—_ - —
the property will be subject to the charge of the Vastu Housing Finance Conporation Linited Branch for an amount metioned as below and 15 Su%ﬂiﬁmﬁpm R Rs 15;:;5;91;11. 2355 o ﬂét:‘;;ﬁgc; ?2: p;;?“';;mhﬂgs::al PI-IEF:;”L??;E]Q PnaﬁEE;nslb:u?%hEﬂ
imtarast thereon, costs elc. LPOO000001 56085 0%5ep25  |Property Unigue Hn.1522ﬂﬂ3£ﬂ]1124§ﬂ181, Maasuring| ©n 1710172026
SN Name of Borrower, | Date & Amount of Description of Property Date & Type of East to West: B.8392 Meters, and North to South: 11,8872
Co-Barrower and LAN No.| Demand Notice Possessian Meters, totally measuring 105.07 Sq. Meters. Situated at
1 Rangappa S, Deepa, 18 ulizs All that piece-and parcel of the immovable Propgerty baari Symbalic Matanahalli - Village, Mide Hob Anakznahalli Grama
Siddappa Rs 1047080 25 on [No.938/1 (Az per the Grama Panchayath Limits) PID Mo |Pessession Taken Panchayath, Saligrama Taluk, Mysurnu District. North: Own
HLODODDOO 158520 08/ Jul'Zs 151200401300120529, Gituated at Hiremegalagree| ON 17012026 Property, South ; Cwn Property Then rozd, East © Property
Village, Hiremegalagres Grama Panchayath, Harapanahal! belongs to Nagarajegowda, West - Foad
sk, Vyayanagais Lksnct, Measuring Last.io vrest 6]  MAMJUNATHA K4, 17/5epi25  |Allthat pisce and parcel of the Residential Property bearing|  Symbosic
Mirs, Morth to South: 8 Mirs in all tofally 138 Sq.mbrs. al Bhimabai M, Rudramma A | Rs.403944 ason [No.2320326 (as per EKhatha Bearing Form No.118)|Possession Taken
with 138 SgMrs. North: House belongs to bheemappa, LPODO0D0O144300 (9/Sepl25  [Propery Unique  No.151600700200100209. Measuring| on 17101/2026
South * House: bleongs to Siddappa, East | Rosd, West Easl o West: 11,8872 Melers, and North to South; 09,144
Road Meters, tolally measuring 108.70 Sg. Meters. Situated al:
Z Madhu K 5, MRS 20May 25 All the piece and parcal of immovable property bearing  Symbolic Kallahali  Village, Hall Mysore Grama Panchayath,
Ningamma 5, MR Shivanna| Rs456262 ason [Khatha No.212, (as per gram panchayath reconds), PID No.|Fossession Taken Halenarsipura Taluk, Hassan Distact.. North: 12 Feat pwn
M, MR Doreswamy K S & f3May25  [151600603800100278, Situated at Kodihalli Vilage, Duddal on 17012026 Property, South : Own Property, East : Road, Waest : Own
MR Tejushwini K Heo¥, Hassan Taluk, Hassan District, comes under the limil Property
LPOON00RAATES1G of Honnavara Grama Panchayalh, Kamataks, 573118, 17| At Knan Nasir Knan 17/5epi25  |All the piece and parcel of the Property No.182/1 (as per] | Symboic
Measuring East lo West 7.3152 3q. meters and North Pathana, Nasirkhan | Rs510598ason [Grama Panchayath Records), PID Mo |Possession Taken
South 10.6680 meters, in all totally measuring 7B, Arasallakhan Pathana, 09Sep/25  |152700700800720042, Sitiale at  Nandikatta Village,| on17/01/2028
50 malers), along with House consiructed tharaon., North: Parvin Nasid Khan Pathana Mandikatta Gram Panchayath, Mundgodu Taluk, Utiar
Read, South - Site belonging 1o Ramesh, East @ Land) LPO0000001 25256 kannada District, Measuring East o West: 3 Metars, North
belonging o Gramathana, West | House belanging to to South: 24 meters, in all totaly measuring 87.00
Lakkaiah Sqmelers, along wilh Buiding Construcled measuring
3 Shashikumar M, HMayl25 All the piece and parcel of the Property No. 87, (as pert  Symbalic 74.00 Sq.meters, Norh: Road, South : Road, Easl: House
Shivananda Kumar M, Rs426813ason [Grama Panchayath Records), RED No.[Possession Taken Blelongs fo Ayubhkhan, West: House Belongs to Dundasi
MadevaM indeamma M | 13Meyf25  |150800301200101839, Siated ai Sathegala Vilage! on 11AN2028. Im—emmri 17/56pi25 | Al Ihat Pioce and parcel for Property bearing No. 345, (as| _ Symbolic
PN S Sathegala Village Panchayath, Kollegal Taluk, SHARADAMMA M, Rs450842ason per the Panchayath records) PID |Possession Taken
Chamarajanagar District, measuring East to West17.37 MAYANNA H 09Sepl?5  |N0.152500003000500393, Sitated at  Hethenaha [i| on 17/0102026
meters and ”1“’2‘;'&[; gﬂ'l.lﬂ'lii;.ﬂ-ﬁdﬂﬂliﬂm. 1"_“?" Hru-tall LPOO000OO 120477 \illage, Hethenahali Grama Panchayath, Turmkur Taluk,
Hyi st : QATIOURE, ORI PN Tumkur District, measuring East to West 12 4368 Mtrs., and
Lonsiuciad iereonKamalska, 571440. North: Road 3 Morth to South: 64008 Mirs., fofally measuring 79.99
Property of Mugayya, Soulh - Property of Umasharkara, Sq.Mirs., along with 76.09 Sq.Mbs., of house constructed
East:Road, Wesl: Property of sannakayya; thereon, Morth: Passage and Property belongs to
4 | Harisha 5, Vishalakshi H 20MAay25 All that piace and parcel of proparty beanng No.23 (as per Symbolic Mr.Manjunath, South : Property belongs to
Mrs Mahadevamma S R5.815841 ason |the Panchayath records) PID.Mo.152200620049200404, F’ﬂssﬂiﬁiuﬂ Taken Mr Sullamaayanna., East: Agricultural Land, West - Road
-PonnogoT3aee (Wayi2s  [Siuated ot Hunasavadi Viage, Hunasavad Gramay on T1OV2020 \-3q - GomRATH I Asaran G, | 25/Augizs (Al hat Piece and paros!for Properly bearng Mo, 230, (ss]__ Symbole
Maa.suri;rg East io II!I:IIE'-,;t' 49 150mtrs. andy:cﬂh b South Padmamma N, Nanjashetly | Rs. 1073877 ason [per lhe Panchayath recards) PID, No |Possesson Taken
19 199mis. in all tatall e 148 B450 Mir Imﬁ D 190Aug/25 151600T00400320026, SHuated al Hethenaha B Village,| on 171012026
i 1{: ;5 4 Mnmﬁ ”n:assunng ey Ft-?éu 55::::111 ; LPOO00OOO 162371 Hethenahalli Dodda Kadanuru Grama Panchayath,
e hélé‘:q' il R eenol Holenarasipura Taluk, hassan District, measuring East 10
Bhagyammag'n?-'eal 'Hupszlbehnés to Bhagyamma o THask 1405 Ms S AR TR X6 et 1 2 TG ey
: ! e : : : measuning 95,22 SqMirs, along with 95,22 Sg.Mirs., of
3 | Kumarana® R, Sanfyay 1825 Allthat Piece and parcel for Property beaning No.5'9, (85 peq aymbaolic house constructed thereon. Morth: Property belangs o
Naik HK, Prema BaiK, | Rs858819ason [the Grama Panchayath records fPossession Taken Mallashetty, South : Own property later road, East: Own
e ol :ﬁﬂ?ﬂﬂ:g%mﬁﬂﬂﬁﬁﬁﬁd et 20 GOVINDA-K (since 130un25  |Al that part and parcel of the_Immovable property siualed]  Symboic
Re.526407 ason [South: 10.0584 Mirs. totally measuring 141,03 Sa Mirs decaased), namely MriMrs. | Rs:211826 ason [af, Property No. 21, Pid No. 152200702209720083, Kaliyur|Possession Taken
19/Juli25 with G e i Maheshamma R (Wife| Hiunf25  |village And Panchayath, T Narasipura, Mysore, Karnataka,| on 17/01/2026
lorc Wt 14104 . S0 bilding conalructec Sere (Legal Heir of Late 571124, All totally measuring 11148 SqMeters.. North:
Nerth: IH-t:use belengs 1o Gangibal, South - Road. East GOVINDA- K), MriMs., House of Bele Ranganzyaka, South - Road, East - Road
O Site, West: House belongs 1o Gangamma, Maheshamma R {Mother) West - House of Venkatachalayya ' |
6| MAHESH R,Asha Rani 17/5ep/25 All that Piece and parcel for Property bearing No.6%/86, (asy  Symbalic a5 MNatural Guardian of
W, Rs 1034771 as0n |per the Grama Panchayath records) PID No|Possession Taken MasterMs, Hema
HLODODDOQ1 7774y 0¥ Sep/2s 151600602601600M 6, Sitsated at; Chakanahalli Vill an 170172026 {Daughter] (Minaor Legal
Gadenahali Grama Panchayath Hassan Taluk Has Heir of GOVINDA--K).
District Measuring Eats to West: 11,8872 Mirs and Mo Mr/Mz. Maheshamma R
South: 9.7536 Mirs, totally measuring 115,94 SqMis., Gjﬁgﬂfag‘::;ﬁ;ﬁ
:“ﬂh Proporty. Belongs: 1o Futtasags, . Soulh - Mohit {Son) (Minor Legal
aricuttural land, East - Qwn Agriculbural land , West : Road Heir of GOVINDA—K}
7 |NANDEESHA V. SAGAR V. 11/0cki25 All that piece and parcel ofthe immaovalde Property bearingl  Symbulic HLOOOOOOO0RS 158
YER I 1023373 as on |No 197 (As per the Grama Panchayaih Limits] - PID.No Fossession faken o elipeera s Ro0PESH | 20Mayizo  |All thal piece and parcel of he Property No. 40, (as Grama| _ Symboic
HLODOOON0ISEE0T WMOct2  152200402133000234, Sihuated ot Yadahall Vikage/ on 17012025 S, MANJULA S Rs.774346as o [Panchayalh Records), PID No. 152200607141000276, Sy|Possession Taken
ﬁ.nanduruh Gfpine Fanuhawr.:;', imue ol Mymon LPOD000001 35631 13(Mayi25  |Mo. B6/4, Sdualed at: Bharase Village, Bethadhathunga| on 17/01/2026
E;St"“' leasuring .Ejasl e SYesk 1a]i?115¢:lruuuuuuum1 Grama Panchayath, Periyapaana Taluk, Mysore  District,
%5 DO S UM, 48,208 WIDE:, 8128 toldl sl Kamataka, 571102, Measusing Eastto West 10,36 Myrs and
25084 Sq.Mirs., along with 25084 Sq.Mirs., buildin North fo South: 13,41 Mirs, In all fotally measuring 138.92
consiructed theveon, Norh Rﬂ'ﬂ_‘d' South - Road, East Sq.Mrrs, along with 138.92 Sg.Mirs, building contrecied
Hoase belongs to Ramalah, West : Manchamma Temple | thereon. Morth: Road, South : Vacant land, East : Property
i Rangadhamaiah M, 15/0ct25 All the piece and parce! of immovable property bearin Symbaolic belongs o Ramegowda, West © Propery belongs 1o
GANGAMMAR Rs.318950 ason [No.24, PID Mo 152500003800720135, Situated at{Possession Taken Ramegowda
LPOO0000003G174 15025 |Lakkenahalli Viiage, Tumkur Taluk and District, comes, on 17012026 |- Doddarasa P 15/Ape25 |l that picecand parcel for property beaning no. 311, (asper]  Symbokc
under the Limits of Napavall Grama Pancahayath. Chékkathayamma D, Swathi| Rs434755ason |[Grama panchayath records) PID No |Possession Taken
Measuring Eastto West 12152 meters and North 1o Sou 0 09iAprIZ5 150800301200400515, Situated &t Agrahara Vilage| on 17/01/2026
9.145 rr‘reters in all tofally measuring 111.48 Sl:}.l'l:rE-'tEll'E. LPOOGO000T1 8854 Sallhekala Grama Panchayath, Kollegala Taluk,
along _l.l.'|th Huu_se Gnnshuqted thereon. Morth: _Slt&g Chamarajanagara District, Karaniaka, 571440, Measuring
belonging to Maraiah, South - Site belonging to Lakshmaiah, Easl o West B.382 Mirs. and Morth 1o South 9906 Mirs.
j East: Road, West: Road _ _ Tolally Measuring 83.03 Sq. Mtrs, Along with 83.03 Sq.
O [ Vijay Kumar, B P RANJNI 130cti2s All the piece and parcel of the property heannd Smhmlc Mitrs., Building Contrcted Thereon., Morth: Road, South -
HLOODOOD01 47384 Rs.832762 ason |Khaneshman Mo. 408/73/1/13 and E katha (PID Mo.)No|Possession Taken Property Belongs to Anand, East | House Balongs to Bo
100ct25 152900103100602203 measuring e&st o west 12,192 M| on 1710172028 Rajanna, West: House Belongs to Kempaiah
it it Lokl Wi, rpiuge Getm] 23 ChandraShetar M | T7/Febi2d [Sile NoJ. Geetha Cinic Road,, Devasandra Vilage, 6| Symboic
i e d . F‘:- il dupp i NAGARANTHNA, M | Rs.2276220 ason |Cross, Je layout, Krishnarajapura, Nr Geetha Clinic,|Possession Taken
gg"zﬁ*ﬁ'ﬁaﬁ-m ﬂi'?“?sﬁ“&wsu S iritels el ARAVINDL 14/Febi24  |Devansandra Main Rl And Bvn Comp Junior Collage,| on 1710112026
: L W : HLOOOGORO0010177 Bangalore North Kamataka 580036 total admeasuring 1200
I ecHnd g COM P Wpel: SO B _ Squngfﬂet North: Road, South: Road, East - St No 4.
10 Hanumantharaya H R 11/0ct25 All the pisce and parcel of immovable property bear Symbolic West- SiteMo?
Radhamma, LakshmideviH| Rs.738053ason |No.230, (As per Gram Panchayat records)Possession Takent=y s m i e mna 1] 130um2s [All that Piece and parcel of the  property Mo|  Symboic
MLPO0D00G248252 #1/0ct25  |PID.N0.151000302100300400 Situated  at Huvinahole] on 17/07/2026 LPOODOOOO149685 | Rs523176ason |151800206302400015, PID No 151800206302400015., (as|Possession Taken
Village, Eshwaragere Grama Panchayath, Hiriyuru Taluk, uni25  |per Grama Panchayath records), situated at Mangalury| on 17101/2026
Mrac g Listted, D FLR e Basl fnliet 5. 1 Village, Gowdalli Grama Panchayathi, Somavarapete Taluk,
MG a0C Mo ADRatn: 05 e, 1=y s Kodagu District, measuring East to West:
e i TR 000G, WLt R o, 10.668000000000001 Meters and Norh to South
belongs to Ranghaswamy, South : House belongs toy 1A T16000000000001 Meters., lotally measurng: 146.32
Maradapps. Kast: CCmerd, West -0l road Sq Melers, along with 46,45 SqMus., bullding constructed
11 | Praveena L N, Ranjitha M, 11/0cti25 All that piece and parcel of the immovabile property bearing — Symbaolic thereon. Karnataka, 571236, Norh. House belongs o
mma N Re 468378 ason |No.19/15, PID No 152100203600200025, (as per Grama|Possession Taken Dharmappa M M, South ; Public Road:, East | House
PRSI 0516 0810ct25  |Panchayath records), stuated &t Kadiluvagilu Vilage, on 171012026 belongs to Mallikarjuna;, West - House belongs to S E
Madarahall Grama Panchayath, Madduru Taluk, Mandy: Puttagpa;
Disirict, measuring East o West: 6,006 and Horth ta South 25| VANAJAKSHAMMA A, 130ci25 Al that piece and parcel of the immavable Property bearing]  Symboiic
15.24 Meters, totally measuring 92,30 5q Meters, ol VENKATESH GT Rs 1091528 as on Mo, 454, Sy No.106 {As per the Grama Panchayath Limits)| Possession Taken
Hﬂh 82.90 S?IMEhgsﬁfhulldlng mn51ruclEﬂIhEaral:rn Morth: LPOOO0000 72668 10025 PID No.151600504101320072, Situated st Gowdagere| on 17/01/2026
mﬂﬁimﬂﬁland_ &ﬁfﬁé,}ﬂ;ﬁﬁm“ L2y Village, GowdagereGrama Panchayath, Channraypatng
- : - - - - Taluk, Hassan Disfrict, Measuring East to VWesl: 68352
12 P{aﬂ'upa MBE 110ctids All the piece and parcel of immovabie  property baaring| S:,-m_hullc: Mirs.., North to South: 124966 Mirs., in 2 totally measuring
Munigangarnma F, Rs.73363 gson [No.125M6, (As per Panchayath records), PID,No|Possession Taken 10 -.&IIFS-S-:iMIr'ﬁ e '.1hEl . mt RE AR,
Putlamaraiah C 10025 |152500901600500136, Situaled  at: Mudhigere Village, on 17101/2026 Mgy 'Mm--;“’ﬂ““ ; ;j'u‘ﬂ Spiof sl
MLPO00000240603 Bugudanahalli Grama Panchayath, Tumbkur Tabuku, Tumk D46 Sq Murs. theveon., an s J
District, measuring East to West: 9.144 Mirs., and Nﬂrt;ﬂ Shw&lullngegnwda ﬁy Mo, E.l:nuth i Oeme Agnicuural land,
South: 8.8392 Mirs., totally measuring 80 83 Sa.Mrs, al Eaaty Ragd, West  hnigrculturaliand
with buiding constructed measuring BO.BE3 Sg.Mirs, 26 | ASHWATHNARAYANA PT, 15/Apr25 All that piece. and parcel of for Property Mo 382 (as per Physical
thereon, Kamataka 572107, Norh: Propery befongs fo \inutha 3 Rs 383067 ason |Grama Panchayath Records), P |D|Possasson Taken
Lakshmidevamma,, Soulh Properly belongs 1o LPOI000001 06215 (S Ape25 No.152500302100820048, Sitssted , al Pathaganshali| 0 1700112026
Narasimhamurthy., East : Property belongs to Village Pathaganahalli Village Panchayath, Koratagere
Kemchikkahattigaiah, West: Road, Taluk, Tumkur District Measuring East to
13 [MADHU H R, RAJEGOWDA 11/10cki25 Allthat piece and parcel of the immovable Property bearing]  Symbolic west7.010400000000001 meters and North o south : 7.62
T, YASHODHAMBMA N ReddMldason |No 173, (As per the Grama Panchayath records)Possession Taken meters, In all fotally measuring 53.42 3g.meters, along with
LPOOD0000124718 0HOC25  |PID N0 151600401401000172, Situated at ©Hosahal| o0 17/01/2028 House constructed thereon, Kamataka-572129 . North:
Village, Ibbidu Grama Panchayath, Belur Taluk. Has Remaining land Belongs to Thimmalah, South : Remsaning
District, 573216 Measuring East bo West: 12,192 Mirs,, a land Belongs to Thimmaiah, East: Remaining land Belongs
North to South: 48768 Mirs,, in all totally measuring 59,46 to Thimmaiah, West : Remaining land Belongs fo Thimmaiah
Sq.Mirs., along with 59.46 Sq Mirs... North: Property belongs! and road
e Giddegowda, South | Macant land., East | Read, Wes! Date : 24,01 2026 Autharised officer
House belongs to Gayjamma, Place : Mathura Vastu Housing Finance Corporation Ltd

epaper.ﬂnanciaiexpress.mn‘. .

BENGALURU




(3T sdasprios

PUBLIC NOTICE
usor | Teraly gees 10 e geeel
Fublc that my chant V¥ Sadsngnds &n
Lite Weakitoihacga, Aged dboad 31 yean,
oMo 10, Vimala Sedierunda hileya, faire
Grove Exate, Gaund Lavout, &tk A o,

PUBLIC NOTICE
Pusie &% herty ol the my
cheat ivipews 10 purchase the mntr
preporties bom Theesh  Gowda
Chinawwamy Gowda, dged ahost ar.
wwari, 5. Mannanda Kok
tobh, Malur Tabis, Kolar Disrici
eETpnen of The PR % shw In
the schedie. e 401 of the schedule
ey hadrg purchaed by Thageah

under Regioered aie doed
dnu 7072020 Frome Aaecharcanpa
wnd cthen ai GPA Holder item Mol of
thi sihediie popety hasag purased
by Thijeih Gowida iedei Rngatesad
i deed faled | IROSINIY o
Pueriatebapps and ottes @ G

:IHIIHM fron Gaganaa s athen
abie tansdsrazon ad pit i
pmmumu- e sarme. e siace e
mitthase my e 0 poisnson e
smemen of e whedile (agemes
The Rewesus Authorices hass semgnied
my chont's Regstored ok doee and
sffecced hatha anel Pabaal b of
Wy st W rEIpet B I et

FrapeTSe.
Wy chenl b itinding 15 dnate the
it scheds properties infeeer o
Furd pare. f aoy pimon/y kaving sy

wlaie

Polar
Wy pavsont. haing assaviing any sight,
e o claimy o1 intwnding 1o
aagcrie $1e purchune of B 1ad shedule

¥ in 3%y manaer may Al ther
SR atmon’ clans st 10 dev
from the date of thh publaion of Motk
heveal wih focenesisny prood jo e
under sgnend 15 ray olice where attee o
vath cliers dball B et nd ry |
chenl Wil pracess %o complete the wle
ITEACtion o SONEDle HTBETIES Wi
Ihe wasd Thejesh Gowdd.

SCHEDULE

y
dayy fram the sste

i
.}ui i) EM Tk
Coo b Dt 0

AR
rlhtl?l\'!‘l’ill‘
 psaeriy Corks

5
ALERIADANTE 1) Bt Ln

Aniey iz Agwl 000 5w,

21 B Mapueded Babe.

L Ve, Sl iead dbypms

T vt K| aad T are Vel Aakskapald
Wkige TBo Pert Tt Panchayan,

S Taeh Lifwmain il Bl Pt i

3 5 s st

b bt s, W el
i 08 1 R Dtt il Ve
e T Ol Dt
) et i
ARETITIETS A b e Rl st
Aign, [Roels Pt lzsealy Fachapsh, Rxdd
T, g D, s e

Ll

Fargumtorer Fap S 1 peaien e ol i
webi: Eacan 75 ol e Subceman
e Q)

s il @ (b 8 D peEe |
DOOY o e BP0 20 10 D
a1 i hw il & sy sherd [

SDOE AT BANGELCHE C0H 4|

0,50, B4 T004
Sehon Aty Bl Soes Dicsan b
3 Pramed:

wgl Reprraerisl
 Fuig a.-u-zurm g’ e
et Lzyormobl, Rangaisns. SN

[ Arsd  Has S Sk st othaty
Criwntaan
SOTICH TO FADSORED DI FEMDANT
M e o A, Uro 22 R of OPC flkes oo
2aTae
[MAMNA B W | Sercen Han
o

g |
e abat 1 poarn. Haseting, Ko 211, 0
Crasa, St Biaie, layamatal Exmesic

r
‘abecre, tva piawst hax resimd b Eo
et g rat o Srareie o ooy
wuwnmmunlu
m st Tha mal i b Secirsim
ltrs el i
of awneatad BIRENY Lol o)
Namkgal W01, fjaaer

Hanglan
o i R wmh
on Eant by

N THE COURT OF XL ADOL CITY ChAL

samd, 24 ssHob 2026 | dordady

I THE COURT OF CIVE, JUDGE AND
JHFC AT BADEPALLY

Crites No 2212623
Fatiinsen Yashwans Remar i Sl
[Eaisnia, Bl BDGA 23 pEME, REH

Boyunas, Guiur bk, Bagepaih. Tk
fmtrct
s
[Respandern The mq.mr.aauw T
Bageaat  |ligecal

Casttn, Tahautta:
Tas . Crakicabuapes Dostr

petnorer By name Late Mumammg
B o :mr.umzlru... tansie
st 0. Saimpnis o
Fazpst s i uaw Dt Thel
[pavson i wl pensing mon =l
e have 20y it o O
L Mt court on T2

e it olpsclons

st in et o your spped:

aia menmosad

1 Pt e Pt parte

By e o e ooert
59 Bhesslsdar

Crvil usige mrel JWAFC 2 Bagepe
Ti_Rarenanss Fagepad

s D e geeery
Pl 1w L4 Wisdieds o
e Verkateshappa, Sged aboust SE peant
ety s
Paln Grove Eiute. Gasaw Liwtut, &1 A

Fropertie: having pechined The saee ander
Pt il i it 17,00 2001 i
et Shantharnma ard (rhery for vakuath
Comuisoranon avd s b B gouaiuen
o the varse. b Snon the purrhass e
e & e posewon and aojoyreel of

Fie achedule pogeten. The Revems
Agiborites fave eecopniaed My chent
Regiitered tae rend 3 afieried a0
Patars viavous ol ma clat with, st pect 5
v ichedule properoe.

Wy chent b imending o allenme The
N0 whedve  properel nfaes of
I e (1 any pern/y Faing any
fitle, innerest. A cisim b rempent of
schedule properies may ‘odge ther

e
djertions dEns win m-dl\mﬂn—
widence w10 deya lrem the daw
of o

ubicarin v-ru

6T COURT OF DO STREOA OIWE 3T
AT

wby gven (b tha gereial
1 il thut pece and parcel of Dry lead g i . e e o et o L |72 128 5 o T e i DS, Mo 70121116 oy chebt VWAMang S
Encing DU1 2o e 181 S By P TP | O e O e e e | P 1 B Dot e Wb [\ Sadarandi, A oot 28 years, Rl
enuring2 acves 6 gustis el ol o et A2 Voskstmimant o By Grder of e o '“‘”“"“fi‘:":.%ﬂ‘:“: Mo, Vimal, Safsrunds flag, fxkn
wAkh 28 fstas S1eatid 3t Maressnga ||/5 P imsrasns de as 111N Rae b 3 S heviens 0 R S Ik A e Grones Pilats, Ganrd Liyerst, 1k & emaix
-| .-w e || Vi i i, Mk Tah, ol |00 9w dren oy Gl Court, Barvom | | ahows 1 prars, &, Sew. Bigikn [ e Mg | 204 Bi2uE, '"l:_:**":*;"" "
irics, bonded | DiIes, Borded an tail By Leyaram. Nyl i S t.eh.:,‘“m:_.":nmw
mmw [} mms,_nmuu m e, Wit by Gope bandl, Marth by Cowr ) TR0 iy AT by P v SIS
by Prepany of W¥Sasaean Fenikatedtagps Land, Soum ov: viage || RELTOIN 18w, ¥ ey Cave 0 o
by Privelr Progeity, Soith l'r ﬂ -wlr Raad v::_:r -h-llvﬂuw S o B Wi
Prapersy. B AR chat plece snd pastel of Bry Lind nmtnmummm
32 AR the plecs ssd el of L[] Brading Ok SyMa 301 New Sy Ra1aL] W'“M “rﬂ'w;'-ir-rruutm by
::-'k ?:.:':ahth“h:"ﬁuag rxm‘”l:u 'n‘rtﬁl |:|‘-jum kg Al ot A1 et sowstmrs || Ever s tha gurchase map clend &
iy i “ wardn s " erjayment ol the seduie
Faaba Mo, Makst Takk, Kolar Dlurice, (| Maaianen v, [ it The Revenee Buihorities
Boundad o Fa b | mul: Lnsel wnd | Taii, siedue Ly - bl e e e r\ru-r'r:mrrd dhewy n...m'
Frivate Prapersy, ] ty of ] cunnapn ans, e by Sadananda [ e 54 Bt -4 Vo ko g s e died s entmied ke i Paru
ko 1413 '\*ﬂhh""ﬂl' Prosecty [ Land, Narth by Morimaps Land. South [y iy A cpsl e pcperty [ lwwr.wn'rnulmn Takan B Lrver D iRtaeair of gy S Witk reEpaE W the
South by: Private Progerty. u,- Thegesh Gowda Land sty 0l el o e St B 11, MM oL St W i || S L prepeTes
i, U . Roghersmio, u.mumummm T atemdant e 4 “ M i || M Trremems, mpre st e, i i 5, e | Ay clieet i g e lenate she
“ L4z, HE1, 0. Mo 481, e Cl et D%cat e Remderndbr, sped e B4 yoan, | 3 Con - S, 48 e sad schedsle grogerties intmour of
Wﬂ‘?‘ﬁ"- Owa; 575 Wm Semie ECwnisalape || Oofamdant Mo 1 - i el s baeng aow
Matar - 563101 Mok 45733755 Molar - SEII0L. Mob: MASTIITSS. || 5L ARATH, At Jowshat A Rrstragsa, g abast 40 yeare || B92. . Adeauars PN i gy b B nent L
Knkir Date: 3401 2005 ol [one 1401 238 avadayy Nicymiznn, Eagunet Baquiors inrin | | Defemdam ho 11-500 (e, Aged moot T2 vears Il Dbere [ sy bedude propsmstion sy bocige Ut
h“r‘m 85w Prisideny. Serary, K, maed | DS LT D e mpetary
. iz e p— tl o ety eadercs wifen 10 ey born tha Sils
- . 13; S, Rl Maamnr /3 tatn Chavwarrss, || Joed st 72 wea, Aot W G, 190 G, || F B8 gublication 83 the under dgoed
Zrpzdectd cdeenm = S S e | AT T = Gt e o
W lata Wernm f Pae! hn Pied e 2o b = ITRACTON U
Sz s b, ide egod, & Soind corsel, Sacdad-se2114 st B poar, Utassion i T || prean e P Pearcent e || e vt wEnsus $aing dscie fo sy
dofvas meEncds oy, mavomed S 080-I7044T0 | ITRIEAZ it Sunanta s tain Mmieiahvapns, Ml mmﬂm.ﬂz clawmms BE farth therester
Emnad: hosakote paffgmail com  URL: wew hoskote pa gowin 5o Pilapp. mgec) sboué 47 yoar. Dbunsdan || oo B wdeacave bs st ahe cwiwme [ |y ,,,, e s AT of e
mor 2ioizoza ] |™) Samimﬁ nked 0 e s e . o it e Henlerttelloey

m;: Eackarm L RECEEATodE/2028-20

) EsER nobacd, Setlsnd owE-Lgn
¢ nemen onod dsusgl & dvded dmc
mroe Foy Rdeed (La) e, Rotce

R RS
EErdg
zod mman ERros

=i

o
ohd Sy | ™ l!s-u"\-ﬂ- S 135 oed Mew
S b 1308 measaring 1 acre 11 punias
Sl o Mamaadn Wi, Kl
o Wbt Tadwl, Kol DIumnal baurded
O E3ek by: Langs ol Gowed and M appa,
Wiesz b Pah way, Mevth bry: Larels of
Honguasns and ierigaprs, Soth by
Lt ol WV Satisarel
1 OM tha pece and parcdl ol the

ELEIEC_'EEIE
Hotica |5 harby ghen 1o e

g
Tl oy clent WCaduiiods
Wa, lew waksiwihiopa, Sped abast
51 e, W Keuld, Versl !.lh
i Giowe  Dieate, Gansd
Lyout, 8 A gy, dnd Block, mm
Layet, s Hage: largalore: herth,
Bangaione SOA1 Seny e aksdiin
awrer of P ot Praperie kawng
e the s urdar Repstensd 1afe.
deec' dwed 1108 2011 Pom 0239 390
aten for wauskle conudderation and ast
i, in peesession af the: same. Dver snce
the purth my il uoﬁulw\-ﬂ
eryoyren of the shedule progermes. Tie
Revere Lmhariies hawe temguioed my
chert’s Reginored sale doed snd efecies
bt s Paboni bslivees of iy Chent mith
TREAECT U0 T SRR ISE TS,
My clhent o meaing % dlmse (e
e wchodade progerties inlwer o
therrl parties. i any peruoys having any
gL e Farat & clibm i e of
il groperts ey iodpe Hheir
abietir) s with  Seecreenewy
widance wiihin 10 dep fror the. caty
ol Tk publcason % The unde Tgred
Theeater my chest Wil proceed 1o
compiicie fae wie T CTm infwour of
therd parti wehaut ey e b oy
claimos gt Forth frer

mﬁm’
L Migat peoe s paed of bd beaneg

580 34D Versdars Property. West by 56
i e

Sariaia Lyt Mo by Minagmwes
Ty, S by laad

AT pece and pave of e Deaveg
SyMoAIWY  reasuring 003 [
shusted @ Marsarda g,

o, M-i'lnA.h:.McJuiLH‘h
May Property, W by Rosd
M by Mg Propsety, S0 by S8
Sornapa |yt

8. Allghat peece and pacel of and basring
Sy No DL meaierag | ace 17 gastai
e Mrmand's Tiegr, Keabs

Thaseaker myy clhers semmd 15|
prosrmp et bl et
e parties withoet Bend lbsle S an
e gt Fort thermsfter

L Al St e it pance] of L by
Sholll memsry OH pais
whisied o blamardes Wikgr, Caiabn
P, Slakar Taka, olw Duried, boundes
an Tt by, Peapesty Belongs o Weadar i
'spw T el Byavcs and Crimapps

riy Wk by: Froperty bonngs o
n.uum n s-aonwa wd h..vm
Arshnarne

S 40T Mg 100 2y isted
® Awardia Elage, Grabe Hobd
Mahr Tabst, Kolar Ditrict, bousded
Bl by Mizmity beltng
Nkt b, l“m—mm Imlm |
himagos Pogerty b Property
bekogn o e t.ncnwr pia
Bagothr Libnapd s Vericklashi ok
Fraperty Norh by Frigedy belogi
0 Marjacee and Chivapon, South by
Progerty b S An L, et
oty and Fosd

L 48t e i pcd o e by
sveamnng 109 oo sisied
J’UII'I!IM'II‘M iy Huobid, Maier
T, Kol DL, ouncded on [ns by
Fraperty @ Syio. IIL'.I C“F“IDI'H L]
Byapoa Propemy, v Peogerny
Sy o /L V(ihalfb"hu. PR
el Baanthvd Kituvugs Pragry, Marh

nage, S by Propery |
jairarm and ja g and Road.
Wi Lirwe Chamiber, D ¥ Raghursmsh,
Aduscats, .
Dnua-rd-.

ey
Kislar - SESI0L, Mk S4007 15744
Kl Do 2431300

i s w;v'wmr‘ o Mgimes, ho by ;? 1 n'r'ukﬂ"r“"""'u#’:f«
- ogacss =R L iy o oy,
o amgEs | e S o B e of £ Coart. Lands of Musvapa, Sosth by Lascs of || 5o 135 Sendon Fropemy, borth By 1
* CUGEERF,. || B, ook it ot ] | ey ey PR | R renp b e T SR
ok | ey sl mm s P ot s “me'hmu. muumnn.::'hnmmm gmanr
g2 822 03/% S0 9373, 03 T Sarbum Kuma C Jreats Oya: mmﬁm n...""‘“'."u"‘“‘u‘?é‘:}‘f-,- i - < 2
i t D gerhetian et || e oo O 8.0 ety Ligsary. Fakar - SEXIAL. Wich: 54T - SEX10L. Woy Tas: =
°_i'!')' .::a;:? ":';:}"":':'r',"'1;;11 26-13 3@ | meass 08/30 132 o, || el Ao bl Town. angaee okar Dire- 401 2006 Kalir Date: 2430305 9611755391
= & L - =
damenzs |12 Omas 2A122024
daslermyior oty | |=
104, 907, 104, ¥ or-30 | wErasy s ooty '\m.w-b-a Tk e:. aare :w
omas otopas | |Reksiames,
: st 1 puars. lxmuh ; ST Smmatte A R RS - =sms
e iy { PR ey ases acr memy mt - £ b Smiamty aemtienie e o s,
20007 & W43 00 | sogpy | BASSSTRATALS | | s g : '% Stepma b e e i .
AT 020, e B, Sk o Rarmpecea, ol [ —
Dipoct: G504 208N o .m.. Wt Mu-pfm-ul ez g
1A IO, A0UE IOLM, SRS T by .
. 2o i | o MNIIMMI"IW —ee
::;_ 2!?,1:- :;D.J: :::q ';,::l!rllgl W08 17 | oS4 TR0, el M debaitaeds fir =
A g s OFRod: 10062025 i s e e
30264, 30372 BO4A 3044 B4OI EARat B0 Gvw 0 Gt Schedde

—l.d T haﬁﬂ'lﬂ' Lt
falid DEboehod 18 D

2

o robee 190 you hive Dewn ety
Euderciints He. 4, 16 3 35, 11, 30
= fm arw

O 0 R o (M 3440
whch the cana sl be e 0nd

] s g et S Sy o s s L
Mk Bar wcrar.p-, -:uhg na

SR SRS ST S P
l\:uuw-, :--n:gn AT K LT
353 CEeNn | SN LAY 2

Fid ot mEmexd slasem moil frlrsis mnts Bk mebrEbe
Rankarkd clarsi mond. 2azkad

s dadui, g EEcm by Ao oy s Sty ot
s s ...num..,..u_mm =N e

TR AT LR DA 26

L O, £ S e Gt

FEATUY TAFT
mobFRRrTE Tomfookoth
dactarmclah amed S non
Phone No: 08372.238782 Fax No. 08372-237268

E.Mail : eepwdgad@gmail.com
semieoridarmas- | 2 5 :aogh M25-26M4660

=g

8 B

e R

|Im||» &ppp Lmul.llu
Hoat wmpmel b ke o oo —wr 5

" mema-mcds
Shdi, elnsd WILD

| e ey Ea danineg

| spmocnzives darkormotam nod nen DTS DO |

2y brard wmoEaD BEoRGon LD 71350 ¥ SaEng ek 2l Ll . - N
i 9 moermtned (ing ad da: 100 of Twie Tiod | A B e e v oor msormd sgen Omved. vomy' mgmss dadon by el -
| 253 ca: 25000 wg) da2a (kpop) 58 Zecart SHEAS | Pl g -u--.:‘-:; Dot mNS ELiemen ] ) P ———
Srefnezole oo exr edfmobos 2222 (kppp) | o u, “Nztezeme, mrs gz coorsma e i 31082006
f- 4 S
o0 e matow § :;-1,- 123 =5 4, ¢ 2mo S, —— T

e

BRI LEE ., SRR
S SR, BRas

| cucme: Mool cmison, soganr acteiréreh
|lecaier moo owes Mipiwwskpep govin/ o]
rizefidagrebok,
Woek Indent No; Parl-1: 28558-24/Call-2, 32375

duednd memmond dozo oo ThnAn ot |
18-01-1026, dooe ngma dadod LFmen: J0-01-2026, |
| moivmers cor ddoms Dmon @ M-01-2026

Pan-2 : 27553

® dgee Wooo! Zeked ZiF Fo ; 4565 Damov o
i T s
IF=l-tiasd stecl Wdohenc) mermhih S god | Ul Rl Ronmhneg mooseid whnenmcod
fio: 27553 monrmbone, ¢ fvhccd mmocsomid. | &

I |5azndard Tender Document-KW =ms KPPP muomoEs 025-

Yods ostd *a.:zaﬂ tped ¢ 13-02-H26 n_:::pl s e g ARG
| #gtes fades omas © 16-02-2026 o 00 Soikas GALVOLUME SHEET ROOF TO LEAVE- &-LICENCE SHOPS AND
[S5 moles uprs Sov SSomI SR 17-42-1028 ||| nnu e AT MAIN MARKET YARD APMC SHIMOGA"
wird oo dduwnd Dmecd @ iB-01-1016 s e e e i
| ok incom bo: Part-3 30963, 30968, 30564, 30823, 29566 | |7 ST SararEEn SRS BRemss
mem STF LD R=on. nERmich LUy 383 ok 13823

dod o0 Zdssdd Dot o 13-02-1026, Wooo
Tgmen dedon Gmot 1 16-02-1026 ToRm, 4.00 Fotles
=arl. molp) ebrd oo dScind DT ¢ 17-02-2026, |
| =grd et ddcing Drecd @ 1B-02-1016 |

:I.Jaﬂ =pd S Zord, o= mxris dunu-ds 4
| coendong meesrenny dsaornv] grrsibaen mavlod:
L el ] :zond-c o mad o -r.;.'irm.n
(=3 zeme oI, 0 SuFs cEme Zann EEm,|
| o zesomin -q:a‘s-*
I G5T shall be paid separalely as per prevalling |
| Gavemmeant Order. The increase in GST shail not be paid in |
| the: axtanded period of contract far which the contractor |
alone i responsible for delay as determined by the authority |
| while granting the sxtensian of tima

T - RESFISE yeEs,

dardacdcion oo, fon S, Ao

P

B S el S, SR s
= ST AT S ST T L - IR aoipisors

ol
1 wEn Sncnd 2L, budan,
mns of, somlan-STTN, Bl oamme
25033, AEE, agied cnome! mo0RR2-2RT

LET110KAZD0EPTCO38ETS

doneRct ZRdc Jrd Swed
WErTEC SgeTaNnT [SoLular) omm R,
= mmr T e R0 SAnUAS-SHEN,

o T 206 § 202526 B
&PMERDIE-JE-'OW.M'URI(_IMD(NTI'S?

2=

=12,

MEETRE A

o doaindms bac! ma acdaicw |99 101516 Dosof: 1141 1le

Sl 1, N

edarsdacal

RCLFEOE GQehOITEE, (S0 5 & LAY L Cull. dSVAS ===,
Conuat oo mOind Eerm e o o EER D L K
FAEmiaD | LASLAR) & SEF SEF D RRlRISORITT) ST
2D BET EMIU! Ty, EET ERLARG dAreoReUaalnT BXr
Rebfingiood s NG keriog ESatacs ddnd dead wagind
momaf sred sdores donr nackindd Ll Zows iy sim
, Tie=dzea A an sas
alf::u'mé‘l Smrul TETO (440 (REFUE WOreaE KaEe
Rpurst] i M lesttageels  Rom SRerdan
EROLIIE. T30 LSO, o S 4 RLSGTRD Sedruman
T HESSTINES, 0902 20048 2555 00 RISl SLLS HRTUPYT S
ERFEAEE onle SR doorave, oo S-gasoo
derury’ caArmadny DR weEd G e Soowe, dear
e e
8, mo | WEEmonY SEEASSETAL SAN (S DAL R (28 med)|
deifvam mSr EnT mok maeng L aeenvey
uenlaood faanie S s m somimgoy ._ﬁ
HemE Fa wviles gﬂ:lh‘ =‘IF|#\|'I=‘; SRR
M=croffag Sad: e, 54 OER, SI00 Sag e 100,000,
R rEee Srevmy -
1. & B0 SorUSIE Dmel L NEkas 02012028 IO 100 nskit
T oo mmm_,ﬂirnm- Smow DRI IS 0
3 mcie cor ddesm Do B MEted 1 10822026 Boed 0430 Mok
Hli- monemof eoshagIs, (S04 A L2

e el
DII Rdn‘rlim h |B$¢1?n.-nm.r|l\-

iF Sac deaw =
CERCH: 12-01-2006 SOT: ST, 400 1
ng On 02-02-2006 ZRRAE, 100 rietid.
13-02-2026 O HZTE, -llH] ol s’a‘x:ma{z oA
nE wmaACaeere AeEe wmr eitmod e
sdeamnaen doar wxtdkidenl nowefuaed KPPP-
Seruryt Bxmond cliomnd IHHI—-MIINIJB :s:;:. AIB-HRYIN
sEOH, FemNFTuEios. oY ooned htwps
kppp karmataka gov.in S rE ...aa -‘-- % LREE iR
2 mozdrrumo. dode 2 comadh :‘JJ'."CI" TERLIE 1
78 KPPP-Znmure 2§ 3w sfusmins. =4 2im
=our deoansmhgng
k- menrsbe (se-i)
iR bEnan,

I 0 P e B BB

A-ghaer =i shgigunujana .com
T 491 9972300635

ST BRI

Eoany g Lrr g g Gous, SED 19, i

:—\G‘:ra"a'ra::‘:.:!':::.'-‘. FEtE Leamhe.

ROoar ud 2vr g S Sandor e ¥,
it

oy BOm
Lesnid, 19 $iE0 MlA et 3, g
ETE Y

ST BRI  Sa
e i, R,

L s F%‘_!'—:E‘-‘&”H\':‘L“.ﬁ’._:',;
e Bies, etar

: IBEINPADOT

P 1.'2017 201E 11571

=L /- wEvRonIn
LinCme, hotan

[EuadeatoriNG




FORMA

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF HELION ADVISORS PRIVATE LIMITED

1. Name of Corporate Person

Identity Number of Corporate Person

HELION ADVISORS PRIVATE
LIMITED

2. Date of Incorporation of Corporate Person 31.03.2006

3. Authority under which Corporate Person is ROC-Bangalore

Incorporated/ Registered

4. Corporate Identity Number / Limited Liability | U67110KA2006PTC038879

5. Address of the Registered Office and Principal Office
(If Any) of Corporate Person

‘003 Classique Mansion 6th Cross Hal

2nd Stage, Bangalore - 560008
Karnataka, India.

6. Liquidation Commencement Date of Corporate
Person

January 19 2026

7. Name, Address, Email Address, Telephone Number
and the Registration Number of the Liquidator

Ms. Srilakshmi Purushottam
Address: Guru & Jana LLP, No.41,
Patalamma Temple Street, Near
Southend Circle, Basavanagudi,
Bangalore. 560004

Mail id: sri@gurujana.com

Ph. No: +91 9972380635

Regn. No.: IBBI/IPA-001/IP-
P00951/2017-2018/11571

8. Last Date for Submission of Claims

February 18, 2026

Notice is hereby given that Helion Advisors Private Limited has commenced voluntary liquidation
on January 19, 2026.

The stakeholders of Helion Advisors Private Limited are hereby called upon to submit a proof

of their claims, on or before February 18, 2026, to the liquidator at the address mentio

ned against
item no. 7.

The financial creditors, if any, shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Place: Bengaluru




